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Coronary Insufficiency

294, J Shri Warior:
\ Shri Daji:

Will the Minister of Health be
pleased to state:

(a) whether it has come to the
knowledge of Government that West
Germany is manufacturing persantin,
a new drug to cure Coronary insuffi-
ciency; ang

(b) if so, whether any steps have
been taken to import the drug into
India?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). ‘Persantin’
whose common name is ‘Dipyrido-
mole’ is indicated in the treatment of
various coronary diseases such as
Coronary artery disease, Mycordial
infarction heart failure etc. The drug
claims to produce prolonged dilation
of the coronary vessels and is claimed
by the manufacturers to “produce a
distinct and sustained improvement
in the coronary blood flow and ensure
ample oxygen supply to the myocar-
dium”. The drug is manufactured by
M|s C. H. BOEHRINGER SOHN of
West Germany.

This drug was clinically tried by in-
vestigators in this country, and based
on the reports of these trials and
those published abroad which indicat-
ed that the drug was of value in the
treatment of cardiac failure, the
Directorate General of Health Ser-
vices granted permission to its import
under Rule 30-A of the Drugs Rules,
in April, 1964 to M|s German Reme-





